 Chacke Varkey,

CENTRAL ADMINISTRAT IVE TRIBUNAL
ERNAKULAM BENCH

0.A.No, 497 of 1994

Wednesday this the 30th-day of March, 1994
s ‘

CORaM

*

Hon'ble Mr,Justice Chettur ;Sankaran Nair, Vice Chairman

Hon'ble Mr,P,V.Venkatakrishnan, Aduinistrative Member
: _ : =

&

e

Driver Grade I,
B.V.Yard, Naval Base

Cochin. . essoApplicant /Petit ioner
(By Advocate Mr,K.anil Kumar)
Vs.

i. The Fldg Officer, )
Commanding-in-Chief, Head
rquarters, Southern Naval Command,
Kochi.4.

2. Base Victualling Officer,
B.V,Yard, Naval Base ‘ : .
Kochi-4. «s s Regpondert s

(By Advocate Mr.Mathew J Nedumpara, ACGSC)

CHETTUR SANKARAN NAIR(J), VICE CHAIRMAN

Applicant complains of denial of Overtime

. Allowance to him." He may make a proper representation

setting out the details of his case and the details

of cases com@ rable where swxch éllm a.m'es have been
paid according to him. "If he files a representation
within three weeks of today, a }re:a.s@ned order will

be passed thereon by the competent authority within
six Qeeks of the date of receipt of the representaﬁican.
2e With the gforesaid dimctioﬁs, application

is ._dispesed of. No costs.

Dated 30th March, 1994,

) Wﬁ__‘:’vv;w v HO\V\E&VQ\A \/\Q"V
P, V,VENKAT AKR I SHN AN CHETTUR SANKARAN NAIR{(J)
ADM INISTRAT IVE MEMBER VICE CHATIRMAN

ks303.
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